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data for such foreign exchange e).pen-
dilure is not maintained. Suitable 
safeguards have been provided under 
the rule~ to prevent misll':;e of foreign 
exchange. " __ 

\ . 

Appointment of officers on Boards of 
Dirertol'S in Banks 

3847. SHRI 1\.1ANDHATA SIN-
GH: Will the Minister of Fl~AN
CE be pJeased to ~tate: 

(a) whether the directions of the 
Supreme Court regarding thl~ repre-
sentation of officas on the Board ... 
of Director~ of various nationalised 
banks have been implemented: 

(b) if not. the reason I;) for dday: 
and 

(c) the remedial measures being 
taken to uphold the direction.;; of the 
Supreme Court? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINA"NCE 
(SHRI ANIL SHASTRI): (a) to (c) 
The matter regarding the appoint-
ment of Officer Em ployee Directors 
on the Boards of public ~ect')r bl::lDk~ 
has been under litigation in various 
High Courts. In August. 1989 tbe 
Supreme Court hejel that it would 
be perfectly in crder for the Central 
Government to continue the practice 
fo11owed by it prior to 1982 on to holel 
elections of the representatives of the 
concerned employees and if nece~
sary to amend the Nationalised Banks 
(Management and l\liscellaneous Pro-
visions} Schemes. 1970/1980 suitably 
for that pUrpD'ie. 

The matter has been examined in 
consultation with Reserve Bank of 
India and Ministry of Law. It has 
since been decided to revert to the 
practice f<'Howed in this regard prior 
to 1982. Government have already 
initiated necessary acticn in the mat-
ter ~md it is the endeavour of the 
Government to appoint Officer Em-
p10vee Directors on the Boards of 
public sector banks as early as pos-
sible. 

Setting up of Tnmsm1tters ID Back-
ward Tribal disbicts of Chanderpur 

3848. PROF. MAHADEO SHI-
WANKAR: Will the Mlni')ter ~ 
:fl"'1F't5RMATION & BROAOCAST-
ING be pleased to state: 

(a) whether Government propose to 
install Doordarshan transmitters in 
the most backward triba 1 districts of 
Chanderpur and Gadhchiroli of 
Maharashtra. which have so far 
not been covered by Doorclarshan; 

(b) if so. the names of the places 
in these districts where Doordarshan 
tran~miters are propsed to be install-
t!d and when; 

(c) whether a demand has been 
made to install Doordarshan trans-
mitters at Brahmapuri, district Chan-
derpur: 

(d) the action taken I proposed to be 
taken in this regard: and 

(c) the time by which Doordarshan 
transmitters are likdy to be instal1-
ed there? 

THE MINISTER OF INFOR-
M L\ TION & BROADCASTING 
AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI 
P. UPENDRA): (a) and (b) V\'hereas 
2 low power (JOO W) TV transmitters. 
one each at Chandrapur (headquarter 
town of district Chandrapur) and 
Gadhchiroli (headquarters tmvn of 
district Gadhchiroli), are already 
functioning in these two districts. 
parts of Chandrapur di.,trict also fan 
ln the coverage area of the high 
power (10 KW) TV tranc;mitter func-
tioning at Nagpur. There is. how-
ever. no approved scheme at present 
to establish additional TV transmit-
ters in the<.;e districts. 

(c) Yes. Sir. Requests to this effect 
have been received frum time to time. 

(d) and (e) It is the endeavour of 
the Government to extend TV service 
to the uncovered parts of the coun-
try, especially those located in the 


